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Arre t Qf akc Trade~ ' in Oro men in 

\ 

Delhi. 

625. HRT H. N. ANJ GOWD: 
Will the Minister 0 HOME AFFAIRS 
be! pleased to tate: 

;" ( ) whether th Delhi Police ha re~ 
cently arre ted . me f the fake trader 
in ornament in th capital; 

(b) if , the detail of the trader 
arre 'ted; nd 

( ) the teps cont mplated to ook 
ul:h culprit '1 

F TATE IN TH 

(a) o 
mad recently. 

( ) Doe not ari 'e. 

(c) As and when any complaint in 
tbi regard i r ceived, prompt action will 
be t en to apprehend th culprit. 

I' oordinated Re arch on Ecosy tem" 

627. SHRI M. 
SHRI D. 

AN] 
purr GOWD: 

GOWDA: 

Will the PRIM M rST R be plea--
ed to tate: 

(a) whether there i a need for an 
integr t d approach between the Zoolo~ ­

gical Survey of India and B tanical ur- . 
vey of India on one ide and univer ities-
on the other ide to have a re earch to-
ward protection of ecological y tern; 

(b) If 0, whether the scienti ts have · 
de per tudie of endangered pecie and 
hazard of m . ive e, port of frog and 
turl! ; and 

(c) If so, what tep have been taken 
by Government to b n the e port of -
frog and tWile due to which the ecolo~ 
gical y tern i leading to an imbaJance? " 

THE DEPUTY MI [TER IN THE 
D PARTMENT OF E V[RONM NT ' 
( HRI DrGVrJAY SINGH): (a) Ye, 

II'. 

(b) The ciellti 't. of Botanical and " 
Zo logical Survey of India and unjver~ 

. ities are engag d in the tudiev of eDllan~ 
gered p ie and also of hazard of ex- · 
port of frog and turtJe . 

(c) The e port f turtle. i com ple- . 
tely anned und r the current e port 
policy. The ~overnment is al 0 exa~ 

mining the que tion of curtailing th e - . 
port of frog or frog leg, as also ~ . 
farming both frog and turtle in order 
to ave the natural popuJation of these ' 
pecie . 

I ue of Fa) 'e Certificate by Travel A en-
"ie to Government en' nt for L T 

Claim 

62 . DR. A. U. AZMI: Will tbe . 
Mini ter f HOM AF A1RS b pIe. e 
to tat: 

(a) whether it i a fact that tr, vel 
agencie . i ue fal e c rtificale on harg~ · 

ing th ir cornmi ion to Government er- · 
vant for pr ferring their LTC claim a . 
, re rut of which th re is a fl uri hing 
fa ket; nd 
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(b) if so, how overnment propo to 
counter thi ? 

THE MIN] _R OF STAT IN THE 
MlNJSTRY 0 HOME AFFAIRS ( HRI 
P. V NKATA UBBATAH): (a) The 
Departmvnt of Per!)onnel and Admini-
tralive Reform ' ha ' no informatioll in 
thi regard a. it is for the authoritie 
pa sing LT claim for p yment to ati ~ 
fy thvrn elve ' regarding the genuinene 
of th! laim ubmitted to them by indi~ 

vidual overnment rvant . 

(b) A Government ervant who pre-
fer a fal e claim r ... nder him elf liable to 

llitable d .... partmental action. Pro eClltion 
may al 0 be re orted to in . uitable 
ca e . 

Promotion of, ection Officer to the Grade 
of nder ("crctary 

629. DR. A. 
tel' of HOM 
tate: 

. AZMI: Will the Mini '. 
A FF A TR be plea, ed to 

(a) whether Government's attention 
has been drawn to the ur1icle "Bureau-

.. craey- The power that be" appearing in 
the II/dill Todfl)', January 15, 1982; 

(b) if so, what arc the rea 'on to 
hold up th~ promotion of large numb r 
of Section Omcer~ to the rade of Ullder 
S~er.!tary and j'sue of elect Li . t for 
Grade J of CSS for 1982 a cleared by 
th .... UPS loget her with detail of step 
taken to implement the recommendation 
of the ommi , ion; 

(c) whether ~jmilar promotion have 
been held up in other Mini , trie I Depart-
ments too; and 

(d) if '0 , th_ details th..,reof and mea-
lire taken to cn. ure 'peedy implemen-

tation of the Commis, ion" recommen-
.. dation? 

H MINI,T R STATE IN THE 
M1NTSTRY . HOM AFFAIRS (SHRI 
P. V NKATA UBBAIAH): (a) Ye, 
Sir. 

(b) to ( ). The Ject LU for Grade-
I of SS for 1982 consi.'ting the name ' ..... 

of officer recommended by the Union 
Public rvi e omml " n a 1 ued ' on 
7th January, 1983. The offieer includ-
ed in the S ... leet ti tar .. being prom ted 
in ttl variou' Mini trie I D partment 'with 
referen to th va an y po ition obtain-
ing in each Mini try/Department. 

Liberali fiOD of Fr edom l~igbter Pel mOD 
Scheme 

630. HRT U ' 
SHRI K. 

AMBH. I H . PATEL: 
UNH MBU: 

Will the Mini ter of HOME :\FPAIRS , 
be plea ed to tate: 

(a) whether it i a fact that recently .' 
"Freedom Figh :er Pen ' i n cherne" ha. 
been lib rali ed; 

(b) if 0, the detail th .. ~rcof; 

( ) the 
decL ion; 

r a on f r taking the aid 

(d) th number of application r cei cd 
from freedom fighter ' during the I' t three 
year ' from BuI ar Di triet of Gu jara1; 

(e) how many appli ations have. b en 
, anctioned, rejected or are under ' I.msid ra-
tion and th rea 'ons in each c;, 'e; 

(f) how much amount G Vl;rnmcnt are 
, p n·Jing on freedom fighter , c \~ry year: 
and , 

(g) what otber benefit and f a ilit ics arc l 
being given to freedom fight r '? 

TH _ MlNIST R 0 TAT IN THE 
MIN1S RY OF HOM AFFAIR (SHRI 
P. V NKATASUBBAIAH): (a) Yes, Sir. 

(b) The detail are given in the state-
ment enclosed. 

(c) hese liberali ation . h ve een made 
on the recommendations of the 'n-Offieial 
Advi ory ommittee of reedom Fight r. i 

(d) and (e) Sixty application, were' 
received from di ~riet But ar (Gujarat) out 
of which p.n ion h been san tioned to 
32 freedom fighter. Four en e have b en 
rejected being not covered undl,;r 
the purview of the provi ion 0 the 




